FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
‘SN ENGINEERING SERVICES PRIVATE LIMITED’
OPERATING IN READY MIX CONCRETE (RMC) MANUFACTURING AT MUMBAI
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the corporate debtor along with SN ENGINEERING SERVICES PRIVATE LIMITED
PAN/ CIN/LLP No. U45200MH2007PTC167672
2. | Address of the registered office Office No 2, Plot No D -10/3, TTC Industrial Area, Turbhe,
(as per MCA records) Navi Mumbai, Thane — 400703 (Maharashtra)
3. | URL of website https://www.incorprestructuring.com/SN.html
4. | Details of place where majority of fixed assets | G Tech Block, MMRDA Ground, Opposite Fire brigade
are located Station, Bandra Kurla Complex, Bandra (East) Mumbai 400
051
5. |Installed capacity of main products/ services | Plant capacity - Putzmeister MT1.
Per hour capacity - 60 cubic
Products - Concrete Production
6. | Quantity and value of main products/ services | Value INR 18.62 crores as per the last audited financial
sold in last financial year statement as on March 31, 2022.
Number of employees / workmen 2 (Two)
Further details including last available| The Resolution Professional will share the documents
financial statements (with schedules) of two| through electronic mail and / or Virtual Data Room in
years, lists of creditors, relevant dates for| accordance with the provisions of the Code and
subsequent events of the process are| Regulations made thereunder.
available at:
9. |Eligibility for resolution applicants under| Same as above at Sr. No 8.
section 25(2)(h) of the Code is available at:
10. | Last date for receipt of expression of interest | June 23, 2023
11. | Date of issue of provisional list of prospective | July 03, 2023
resolution applicants
12. |Last date for submission of objections to| July 08, 2023
provisional list
13. | Process email id to submit EOI 2023.snengineering@gmail.com
Notes:

1. The Resolution Professional (“RP”) / Committee of Creditors (“CoC”) shall have discretion to change the criteria
for the EOI at any point of time.
The RP / CoC reserves the right to cancel or modify the process / application without assigning any reason and
without any liability whatsoever.
Detailed invitation for Expression of interest specifying criteria, eligibility norms under Section 25(2)(h) of
the Code etc. is available at the address provided below and can also be requested through email
2023.snengineering@gmail.com.

2.

Sd/-

Amit Vijay Karia
Resolution Professional
SN Engineering Services Private Limited

Reg. No: IBBI/IPA-001/IP-P02600/2021-2022/13969

AFA No. AA1/13969/02/241223/105303 is valid till December 24, 2023




Process specific address for correspondence:

IP Amit Karia

405-407, Hind Rajasthan Building, D. S. Phalke Road, Dadar East, Mumbai 400014
T:+91 22 40774604 | 9029210069

Process specific email id for correspondence: 2023.snengineering@gmail.com

Address & email id registered with IBBI:
Flat 202, Padmalaya Apartments, Pandit Colony Lane No 1, Behind Ananda Laundry, Nashik - 422002
(Maharashtra). amit.karia@yahoo.co.in

Date: June 08, 2023
Place: Mumbai
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CENTRAL RAILWAY

REPLACEMENT OF OHE BRACKET
ASSEMBLY AND OTHER WORKS
Mame of Work: Replaceament of
Rusty'Corroded OHE Bracket Assamibly
and Provision of Anti-Bird Disc Tor
Prevention of Bird Foult in 25 KN AC
Insulators in Kalyan-Kasara-lgatpuri,
Kalyan-Karjat-Khaopoli, Kasjat-Pameel &
Karjal-Lonavala Seclion of Kalyan &
Lomavala Districts including Ghat Section
al Murmbai Division, Approx. Valua:
T 21294.370/-, EMD: T 2,56 500/
Cost of Tender Form: T 0.00/-
Completion Period: 12 Months, The
Time and Date for Submission of
Tender will be up to 11.00 hrs. on
271062023, Complete defails of E-lender
are available at official Railway website
hitpiiwswwiireps.gov.in  Tha comphele
documents can be downloaded from the
websile, The details of lender is availabla
in the “Motice Board™ of the STOEE(TD)
KYH's Olfice, Kalyan

Open E-tender Notice No.- KYMNLD
EE3PREV-23-24-01-R1 dt. 02/06/2023

RailMadad Helpline 139 .
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SIMPLEX REALTY LIMITED
CIM: L1TH0MR191 2PLECAD03S
Registered Office: A0, Keshawaa Khadya Marg
Sant Gadge Mahara| Chawk, Mumba-400 011
Telephane: 022 23082051
Wabsile: www. simplea-group.com | Email company-secrelary 8 smples-group.com
NOTICE

TRANSFER OF EQUITY SHARES OF THE COMPANY
TO INVESTOR EDUCATION AND PROTECTION FUND (IEPF)

Maotice 5 henaby given thal pumuant [ the pravisions of Section 12446) of the Companies Act, 2013
raad with tha vestar Education and Praleclion Fund Autherity Accounting, Audit, Transtar and
Fefund) Fuies, 2006 [the Rules) as amended, for rarsder of all shams i resgect of whch diidend
has ramanad unpaid or unclaimed for seven consacutive yaars, (o the |EPF =8 up by tha Ceniral
Gonermment

(Snneiex

Bl emaLTvLTD

Accordingly, individual communication has been sent 1 thosa Sharehokiers whose shares ane llable
to be transferrad o the [EPF undar the said Aules at their labas! avalabla addrass. The Compariy has
yphaacded the datalls of such Sharehalders and their shares due for transter fo IEFF on s wabsilte
yriwL Simples-group.com . Sharehaklers are raquasted o rafes fo the wab-ink hitpssmplegroup.comd
img g IEPF-2015-16.pdf o warly fe detals o the shanes kbl to be transfemed 1o the IEPF,

Iri view ol the above, @l such Sharehokders are requested 1o make an agplication % the Company
Feagistrar end Share Transfer Agent (ATA) on ar bafore 14™ Seplember 2023 for claiming the unpaid
cividersd bar the yvear 21510 ormwands 50 Bal ther shares are rol ranshemed o he IEPF, 1§ may
Fleasa ba nobed thal ¥ no claim/epplication & recarved by the Company o the ATA, the Company wil
Gar compadion 1o ransher e undemang shimss 10 e EPE, wilhaul any e rotice

iy Aol that all htura benetls, dividends arsging on such sharas would also ba banstared o IEPE
All Sharshciders are requested fo note the above provsions and claim &l unpaid deidends from fime
Io fene 0omery also be nobed thal a5 per present ks, tha shares rarsbered 16 BEPF, including all
bemefits accnaing on such sharas, f any, can be claimed back from the IEPF authanby effar folowing
the procadure prescribed undar the saad Rules

or any danficalion on the matbar, Shareholgars may kindly contast the Campany's RTA, Purva

Sharegisiry (India) Private Limied having heir afice a1 Ung Nod, Shiv Shakti Ind Est, A, Boricha
Marg, Lawar Parel - East, Mumbai- 400011, E-mail: support @ purvashare.com

For Simplex Realty Limited

S

Kinjal Shah

Company Secretary & Compliance Officar

Fiaca: Mumbai
Dated; 7 Juna, 2023

*

INVITATION FOR EXPRESSION OF INTEREST FOR
'SN ENGINEERING SERVICES PRIVATE LIMITED'
OPERATING IN READY MIX CONCRETE (RMC) MANUFACTURING AT MUMBAI
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

- \/A'N DA T AR

“[Name 0
PAN/ CIN/ LLP No.

e corporate debtor along wi
LIMITED
U45200MH2007PTC167672

2.| Address of the registered office Office No 2, Plot No D -10/3, TTC Industrial
Area, Turbhe, Navi Mumbai, Thane 400703

(Maharashtra)

3.| URL of website https:/lwww.incorprestructuring.com/sn.html

4. | Details of place where majority of fixed
assets are located

G Tech Block, MMRDA Ground, Opposite Fire
brigade Station, Bandra Kurla Complex,
Bandra (East) Mumbai 400 051

5. | Installed capacity of main products/
services

Plant capacity- Putzmeister MT1.
Per hour capacity - 60 cubic
Products- Concrete Production

6.| Quantity and value of main products/
services sold in last financial year

Value INR 18.62 crores as per the last audited
financial statement as on March 31, 2022.

7. Number of employees/ workmen 2(Two)

8.| Further details including last available
financial statements (with schedules) of
two years, lists of creditors, relevant
dates for subsequent events of the
process are available at;

The Resolution Professional will share the
documents through electronic mail and/or Virtual
Data Room in accordance with the provisions of
the Code and Regulations made thereunder

9. | Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at:

Same as above at Sr. No 8.

10 Last date for receipt of expression of
interest

June 23, 2023

11.| Date of issue of provisional list of July 03, 2023
prospective resolution applicants
12,/ Last date for submission of objections to | July 08, 2023

provisional list

13| Process email id to submit EQ 2023 snengineering@gmail.com

Notes:

1.The Resolution Professional (“RP”)/ Committee of Creditors (“CoC”) shall have discretion t
change the criteria for the EOl at any point of time.

2.The RP/CoC reserves the right to cancel or modify the process/ application without assigning
any reason and without any liability whatsoever.

3.Detailed invitation for Expression of interest specifying criteria, eligibility norms under Section
25(2)(h) of the Code etc. is available at the address provided below and can also be requested
through email 2023.snengineering@gmail.com.

Sd/-

Amit Vijay Karia

Resolution Professional

SN Engineering Services Private Limited
Reg. No: IBBI/IPA-001/IP-P02600/2021-2022/13969

AFA No. AA1/13969/02/241223/105303 is valid till December 24, 2023

Process specific address for correspondence:

) IP Amit Karia

405-407, Hind Rajasthan Building, D. S. Phalke Road, Dadar East, Mumbai 400014
T: 491 22 40774604 | 9029210069

Process specific email id for correspondence: 2023.snengineering@gmail.com
Address & email id registered with IBBI:

Flat 202, Padmalaya Apartments, Pandit Colony Lane No 1,
Behind Ananda Laundry, Nashik - 422002
(Maharashtra).amit karia@yahoo.co.in

Date:June 08, 2023
Place: Mumbai

CIN: U67120MH2008PTC180229
Tower 3, Wing ‘B’, Kohinoor City Mall, Kohinoor City, Kirol Road, Kurla (West), Mumbai — 400 070

JR Y

ium Finance Private Limited invites Expression of Interest from interested Investors for the
proposed sale of certain Security Receipts. The sale shall be on “As is where is and what
is where is” basis and “Without recourse basis”. Eligible prospective investors are
requested to intimate their willingness to participate by way of an “Expression of Interest”.
Kindly refer to theCompany’s website -https:/lercsl.edelweissfin.com/investor-relations/
for the list of Security Receipts and the detailed terms and conditions for sale. |
For Allium Finance Private Limited
Sd/-Authorized Signatory

Tel: 022 4272 2200

Mumbai, Jun 08, 2023

FEDERAL BANK

YOILE PERFECT BAMEING PARTHER
Branch Kankauvli

Customers of Federal Bank are hereby informed that our branch
at Kankavli will be shifted to “Survey No. 163/B4 in the Building
known as, ‘Pamaj City Center, Achara Road, at Post — Kalmath,
Tehsil - Kankavli, Dist. - Sindhudurg, Maharashtra -
416 602" shortly.

As part of shifting, safe deposit lockers will also be shifted to the
new premises. Customers may take steps to remove fragile items
from the lockers, if any, before 03/07/2023.

Kindly contact the branch for further details.

For Federal Bank Limited
Branch Head

Place: Kankavli
Date : 08.06.2023

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation & of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

BLOSS0OM GROCERY AND FOODS INDIA PYT LIMITED

RELEVANT PARTICULARS
1 [ Marme of oorporie debion | Biossam Grooery And Foods India Privse Limibed
2, _[E-a-:h::ufi'l'.'-:l:u.ﬂelj::-r—q! Coiporale dablor | 1.9,."5?'.:'2'1:-'-'
3. |Autharity uncer which comporate dettor | ROC- Mumibai
& Incamporated / regisbened
4, | Corporaie Idenity Mo Limited Lisbifty
| identfication Mol of corporabe dabio
5, |Adckess of the regisianed oflies and
prircinal affica f any) of comporsts

e IAHE00T PTG LT 2500

| Office Mo, 1508, Sate Plazs Pior No. 1920, Serto 190,
Falim Beach Road, Vashi Mad Mumibai Thane

|detior . | Memarashtre AD0TOS 1N
&, | soiency commencement dala in 5062023

|respect of coporate debior _
7. | Estimanad dese of closure of hsohency | 0122023

| resohution process
4, | Neme end refistraton rumoen of the
Irscivency professional acing as
nitanm resclution professional
o, |Addkess and emall of the Imenm
resolution professionsl, a5 regsend
atih thi Board

| Mr. 5. Gopalakrishnan
(IS, PR 002 P00 51, 201 7- 16/ 10306

| 203, Tha Ghatkoper Mbamth CHS, Jethabhal Lena,
Gihatkogar (Easty Mumbad - OO0 ¢

Emall; popifis ipEgme com
‘.:F'ﬂﬂ-ifE:&l:iLLl:faE-JpﬂIEﬂﬁﬁlmﬂ

10| Adckess and email & be used for | 203, The Ghathopar Mikanth CHS, Jathaihal Lane,

CETESpOrinee with the Frenm Ghatiopar (East),

reschtion professional Wb - 400077

_ | Email; biossomoipSgmalcom
11, Lot it o smabvmisssian of olaimes o B ]
1?-3:::.#:'”1' ::-'|:1:li|r.nc.: if arwy, Lrkder | Hot Applicable

s () of suisection (58 of sectiom

21, asceriained by the inlerim resaiuton

profess il
T  Narmes of irschency Professonak [NIL

idanlified 1o 50 as Auknoisad
Fepreserialive of oredilons i a oiaas
) _:_T!'uue_ ndes o each chies) | N - ]
14, sy Pedevaril Forma grid fitpes et D o iy T e it kel
{0 Detgils of avtharized sepresantatives | MHIL
are svalkable at

Motice s hereby ghven that the Mational Company Law Tribunal has ordered the
commencement of @ corporate insalvengy resolution process of BLOSS0M GROCERY
AND FOODS INDIA PYT LIMITED on 080620023 in CR (IB)/SETIMBIZ020, The order
was downloaded by the |RFon 7 06,2023,

The creditors of BLOSS0M GROCERY AND FOODS INDIA PVT LIMITED are horely called
upon to submit their clairms with proofon o before 2206, 2023 10 the Enberim Resalution
Prodessional at the address mentioned against entry Mo, 10,

The finarcial creditors shall submit their claims with proof by electronic means only, All
other craditors may subxnit the claims with proofin person, by postor by electronic means
Afinancial creditor belonging to a class, as listed against the entry Mo, 12, shall indicate its
choloe of authorized representative from among the thrae insolvency professionals listad
against entry Mo, 13 10 act a5 authorized representative of the class in Form CA,
Submission of false or misleading proofs of claim shall attract penalties.

[Diata: U:."!-.-"[:"E_.-':EUEH 5 ﬁﬂpﬂlﬂ"iﬂﬁhﬂﬂﬂ-

it e Interim Resolution Professional of
Place: Mumbal BELOSSOM GROCERY AND FOODS INDIA PVT LIMITED

* The submission of proof of claims should be made in accordance with Chapter IV of the
Imsolvency and Bankmuptoy Board of India (insolvency Resolution Process for Corporate
Persons) Begulations, 2006 [(CIRP Regutations). The proof of claims shouk] be submitbed
b e 0f thee Todlowing Specifed forms in the CIRP Faguiations:

Farm B - for claims by Operational Creditors

Form C - forclaims by Femancial Creditors

Farm O = For clairms by Workmen and Employvess

Form E = For clairms by Authadized Representative of Workimean and Employess

Farm F -fior claims by Creditors other than Financial Creditors and O perational Creditors,

L&T Finance Limited

Registered Office: 15" Floor, PS Srijan Tech Park
Plot No. 52, Block DN, Sector V, Salt Lake City
Kolkata 700 091, District 24-Parganas North.

CIN No.: U65910WB1993FLC060810

Branch office: Badlapur

PUBLIC AUCTION FOR SALE OF MORTGAGED PROPERTY
The Authorised Officer of L&T Finance Limited under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
[54 OF 2002] and in exercise of powers conferred under the said Act is auctioning the following property on “AS IS WHERE IS BASIS” and “AS IS WHAT IS
CONDITION" by way of “PUBLIC AUCTION" for recovery of its dues and further interest, charges and costs etc.

@ L&T Finance

Rana Floor, River Park, E-Wing Kulgoan| 00986,
2. Palak Jayraj| Badlapur Thane Maharashtra, 421503 | MUMHL140
Rana 01107

2022

Name of Secured Property Loan Physical |  Earnest Total Reserve Date of Date and
Borrower and Address Account | Possession Money Outstanding Price Inspection Time of
Co-Borrower Number(s) Taken Deposit 10% dues as on (InX) Auction

or more of 05.06.2023
RP (InX)
1. Jayraj Singh| Property Address - Flat No 204, 2nd MUMHL140 22th Rs. Rs. Rs. 17,83,368/- | 19-06-2023 | 24-06-2023
58,91,391.42/-

November | 1,78,336.80/-

SARFAESI Act with the aid and through public e-E-auction mode.

“AS IS WHERE IS” BASIS & “AS IS WHAT IT IS” CONDITION.

before 22/06/2023.

EMD will not carry any interest.

Date: 08.06.2023
Place: Badlapur

Terms And Conditions Of Public Auction
1. The E-auction Sale is being conducted online by the Authorised Officer through the website https:/sarfaesi.E-auctiontiger.net under the provisions of

2. The public E-auction will be conducted on the date and time mentioned herein above, when the secured asset/s mentioned above will be sold on

3. For participating in the public E-auction, intending purchasers/bidders will have to submit the details of payment of refundable Earnest Money Deposit
of 10 % of the reserve price of the secured assets along with copies of the PANCARD, Board Resolutions in case of company and Address Proof on or

4. The EMD of all other bidders who did not succeed in the public E-auction will be refunded by LTF within 7 days of the closure of the public E-auction. The

5. The successful purchaser/bidder shall deposit the 25 % (inclusive of EMD) of his/its offer by way of by way of D.D./P. O favoring “L&T Finance Limited”
payable at Mumbai on or before 18:00 hours on 24/06/2023 i.e., day of e-auction or on the next working day i.e., 26/06/2023, which deposit will have to
confirmed by L&T Finance Limited, failing which the sale will be deemed have been failed and the EMD of the said successful bidder shall be forfeited.
The balance amount i.e.,75% of purchase price payable shall be paid by the purchaser to L&T Finance Limited on or before the fifteenth day of
confirmation of sale ofimmovable property or such extended period as per provisions of law.

6. Forinspection of property or more information, the prospective bidders may contact the authorised officer i.e.., “Name - Prashant Patil, L&T Finance
Ltd, - Office: 6th Floor, Brindavan Building, Plot No 177, Kalina, CST Road, Near Mercedes Showroom, SantaCruz (East), Mumbai - 400 098
and Ankit Vig, contact No. 8108102061, L&T Finance Ltd, - Office: 6th Floor, Brindavan Building, Plot No 177, Kalina, CST Road, Near
Mercedes Showroom, SantaCruz (East), Mumbai - 400 098" At any stage of the E-auction, the Authorised Officer may accept/reject/modify/cancel
the bid/offer or post-pone the E-auction without assigning any reason thereof and without any prior notice.

7. Thesuccessful purchaser/bidder shall bear any statutory dues, taxes, fees payable, stamp duty, registration fees, etc. thatis required to be paid in order to
get the property conveyed/delivered in his/her/its favour as per the applicable law.

8. The Borrower/Guarantors, who are liable for the said outstanding dues, shall treat this Sale Notice as a notice under Rule 8 (6) of the Security Interest
(Enforcement) Rules, about the holding of above-mentioned public E-auction sale.

9. TheBorrower (s) /Co-Borrower(s)/Guarantor(s)/Mortgagor(s) are hereby called up on to pay the entire loan outstanding dues as mentioned above before
the said E-auction date failing which the L & T Finance Ltd shall sale the property as per the provisions laid down in the SARFAESI ACT,2002.

10. The Borrower (s) /Co-Borrower(s)/Guarantor(s)/Mortgagor(s) /public at large are hereby restrained from transferring by way of sale, lease or otherwise
with the secured assets referred to in the notice without prior written consent of L&T Finance Limited.

Sd/-
Authorized Officer
For L&T FINANCE LIMITED

iRwads & Indian Bank

CHEMBUR BRANCH, 71-C, Sunder Bldg. N. G. Acharya Marg, Govandi Road, Chembur, Mumbai - 400071,
E-mail: chemburi@indianbank.co.in , Phone: 022 - 25214658

E-AUCTION SALE NOTICE UNDER SARFAESI ACT 2002 “AS IS WHERE IS BASIS, AS IS WHAT IS BASIS™

through e-auction platform provided at the website hitps:/'www.mstecommaerce.com

“APPENDIX-1V-A" [See proviso to rule 8 (6)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(8) of the Security Interest
(Enforcement) Rules, 2002

MNOTICE is hereby given to the Fublic in General and in particular to the Borrower(s) and Guarantor(s) that the below
Described. immovable proparly mortgaged { chargad 1o the Secured Creditor, the SYMBOLIC / PHYSICAL
POSSESSION of which has been taken by the Authorized Officer of Indian Bank, Secured Creditar, will be s0id on "AS
ISWHERE IS™. "A 5 IS WHAT IS "AND " WHAT E VER THERE 15" on the date mention balaw far recovery as follows :-

Resarve Price

ar Description of The Property Mame OFf The Borrower/ Arheaint o Earnest Money
Hcr- With Property ID h_ln. Guarantor! Mortgagor Secursd Debt Deposit (EMD)
: (Status Of Possession) with Address Bid Incremental
Amt,
; 1. Mr. Amrut Vijay Parab .
Offica Mo, 13, Ground Floor, Rs. 35,79,128/- (Rupees
Anurag Business Cenire, Borla, [zﬂarmwar nfhlnr_tgaga Loan] Thirty Five lakhs Rs. 44.10,000/-
. Mrs. Shamal Vijay Parab ;
1. |ETS Mo. 410, 411, Chambur, [Guarantar] Sevenly Mine Thousand Re. 4.41.000/
Pumbai - 200071, Fial Ne.74. Sankel Coog Hea ! One Hundred & Twenly |- s o ater el
Property |0 No:- IDIE000C012 ! P =31 Eight only) (as on Rs. 10,000/

Lid. 14th Road, Plol No. 455,
Chembur East, Mumbai-400071

1. Mr. Haresh Sewaldas Gurbani
& Pooja Haresh Gurbani|Rs. 40,10471/- (Rupees
[Borrowears of Home Loan] Forty Lac Ten

Flat Ne.1301, 13th Fioor, Thousand, Four
Building Mo.1, "Autumn”, in the| Hundred Seventy One
Complex "SEASONS", Village Oinly) (as en
Gandhare, Tal Kalyan, Dist 03.08.2022)
Thana, Pin-421.301,

(Symbolic Possession) 31.03.2021)

Flat Me.1301, 13th Floar,
Building No.1, “Autumn”, In the
2. | Complex "SEASON", Village
Gandhare, Tal Ralyan, Disi
Thane, Pin-421301.

Property |10 Na:- IDIBO0OCDT 2
{Symbolic Possession)

Rs. 58,00,000/-
Rs. 5,80,000/-
Rs. 10,000/

Encumbrances on property: Nil

INSPECTION DATE & TIME : 21.06.2023 to 23.06.2023 between 10.00 am to 4.00 pm.

Bidders are advised to visit the website (www.mstcecommence.com) of cur & auction senice provider MSTC Ltd 1o participate in
cnline béd. For Technical Assistance Please call METC HELFDESKE Moo 033-225801004 and other heip line numb=ars availabks in
senvica providers help desk.  For Registration status with MSTC Lid, please confact ibapiop@mstcecommerce.com and for
EML status please contact ibapifinfdmstcecommerce.com,

For property details and photograph of the propery and auction terms and conditions pleass visit https:iibapli.in and fos
clarifications related fo this porial, please contact help fine number 1E001025026™ and . 011-411081317,

Bidders ang advised o use Properly D Mumber mentioned above while searching for the property in the websibe wilh
hittps:ibapl.inand wew mstcecommence, com.

DATE AND TIME OF E-AUCTION : 26.06.2023 @ 11.00 AM

Sdi-
Indian Bank, Authorized Officer

Data: 07.06.2023
Place: Mumbai

AUTOMOBILE CORPORATION OF GOA LIMITED

CIN- L35911GA1980PLCO00400
Registered Office: Honda, Sattari, Goa - 403 530
Tel: (+91) 0832 2383003
E-mail: secll@acglgea.com; Website: www.acglgoa.com

NOTICE OF 43" ANNUAL GENERAL MEETING,
REMOTE E-VOTING, DIVIDEND AND BOOK CLOSURE

Annual General Meeting:

MOTICE is hereby given that the Forty Third (43™) Annual General Meeting ("AGM" or 'Meeting')
of the Members of Automobile Corporation of Goa Limited (‘the Company') will be held on
Thursday, June 2%, 2023 at 2.00 p.m. (IST) through Video Conference ('VC') / Other
Audio-Visual Means ('OAVM'), to transact the business as set out in the Motice of the AGM.
In accordance with the General Circular Nos. 14/2020 dated April 8, 2020, 17/2020 dated
April 13, 2020, 20/2020 dated May 5, 2020 and subsequent circulars issued In this regard, the
latest being 10/2022 dated December 28, 2022 issued by the Ministry of Corporate Affairs
(collectively referred to as ‘'MCA Circulars’) and Circular Mos. SEBI/HO/CFD/CMDA/CIRP/2020/
79 SEBIYHO/CFD/CMD2/CIR/P/2021/11 SEBIYHO/CFD/CMD2/CIR/P/2022/62 and SEBI/HO/
CFD/PoD-2/P/CIR/2023/4 dated May 12, 2020, January 15, 2021, May 13, 2022 and January
5, 2023, respectively, issued by the Securities and Exchange Board of India (collectively
referred to as 'SEBI Circulars’), the Company has sent Notice of the 43" AGM along with a
weblink to access the Annual Report 2022-23 on Wednesday, June 7, 2023, through electronic
mode to those Members whose email addresses are registered with the Company/Registrar &
Transfer Agent! Depository Participants ('DPs’). The Company shall send a physical copy of the
Annual Report 2022-23 to those Members who specifically request for the same at
sectl@acglgoa.commentioning their Folio No./ DP 1D and Client 1D

The Annual Report 2022-23 of the Company along with Notice and the Explanatory
Statement of the 43™ AGM is available on the website of the Company at https://acglgoa.com/
annual-reports’ and on the websites of the Stock Exchanges viz, www. bseindia.com. A copy of
the same is also available on the website of the National Securities Depository Limited
('NSDL') at www.evoting.nsdl.com.

HRemote e-Voting:

In compliance with Section 108 of the Companies Act, 2013 read with Rule 20 of the
Companies (Management and Administration) Rules, 2014, as amended, the Secretarial
Standard on General Meetings ('S55-2") issued by the Institute of Company Secretaries of India
and Regulation 44 of the SEBI (Listing Obligations and Disclosure Requirements)
Regulations, 2015 read with the MCA Circulars, the Company is pleased to provide to its
Members the facility of remote e-Voting before / during the AGM in respect of the business fo
be transacted as mentioned in the Notice of the 43 AGM and for this purpose, the Company
has appeinted NSDL for facilitating voting through electronic means.

The detailed instructions for remote e-Voting are given in the Notes to the Nofice of the
43 AGM. Members are requested 1o note the following:

a. The remote e-Voting facility would be available during the following period:
| Commencement of remote e-Voling| From 9.00 a.m. IST on Monday, June 26, 2023 |
iGc:-ncIuaiﬂn of remote e-Voling ' Up to 5.00 p.m. IST on Wednesday, June 28, 2023
The remote e-Voting module shall be disabled by NSDL for voting thereafter and Members
will not be allowed to vote electronically beyond the said date and time

b. The voting rights of the Members shall be in proportion to their share of the paid-up equity
share capital of the Company as on Thursday, June 22, 2023 (‘cut-off date'). The facility of
remote e-Voting shall alse be made available during the Meeting and shall be disabled 15
minutes after the conclusion of the Meeting. Members attending the Meeting, who have
not already cast their vote by remote e-Voting shall be able to exercise their right to vote
during the Meeting. Once the vote on a resolution is cast by the Member, the same shall
not be allowed to be changed subseguently. A person whose name is recorded in the
Register of Members/Register of Beneficial Owners as on the cut-off date only shall be
entitled to avail the facility of remote e-Voting before/during the AGM. Members who have
cast their vote by remote e-Voling prior to the Meeting may attend the Meeting electronically
but shall not be entitled to vote on such resolution{s) again.

c. A non-individual shareholder or shareholder holding securities in physical mode and who
becomes a Member of the Company after the despatch of the Notice and holds shares as
on the cut-oft date, may obtain the User ID and password for remote e-Voting by sending a
request at evoling®@ nsdl.co.in. However, if the Member is already registered with NSDL
for remote e-Voting, then he/she can use his/her existing User ID and password for casting
the vote.

d. Individual shareholders holding securities in electronic mode and who acquires shares of
the Company and becomes a Member of the Company after despatch of the Notice and
holds shares as on the cut-off date may follow the login process mentioned at point 19(B)
of the MNotes 1o the MNotice of the AGM.

Members can also login by using the existing login credentials of the demat account held
through DPs registered with NSDL or Central Depository Services (India) Limited ("CDSL’)
for remote e-Voting facility.

e. A person who is not a member as on the cut-off date should treat the MNotice of the AGM for
information purposes only.

Mr. Shivaram Bhat, Practicing Company Secretary has been appointed as the Scrutinizer to
scrutinize the remote e-Voting process before/during the AGM in a fair and transparent manner.
In case of any queries/grievances pertaining to remote e-Voting (before/during the AGM), you
may refer the Freguently Asked Questions (FAQs) for Shareholders and e-Voting user manual
for Shareholders available at the download section of www.evoting.nsdl.com or call at
022-4886 7000 and 022-2499 7000 or send a request to at evoling®@nsdl.co.in or contact
Ms. Rimpa Wag, Assistant Manager, Helpdesk for Individual Shareholders holding securities in
demat mode for any technical issues related to login through Depository i.e. NSDL and CDSL:
Helpdesk for Individual Shareholders holding securities in demat mode for any technical
i | i i i.e, NSD

| Login type | Helpdesk details ]
Individual Shareholders | Members facing any technical issue in login can contact NSDL

holding securities in helpdesk by sending a request at evoling@nsdl.co.in or call
demat THD'!'_‘IF wit_h MSDL _ at 022 - 4_385 000 apd__{,':DSL 022 - 2499 7000

Individual Shareholders

Members facing any technical issue in login can contact CDSL
holding securities in helpdesk by sending a request al helpdesk.evoting @ cdslindia.com

| demat mode. with |2 contact al toll frea mo- 1800 22 35 53 ]

Dividend and Book Closure:

Members may note that the Board of Directors at its meeting held on May 8, 2023, has
recommended a final dividend of ¥ 15.00 per equity share of ¥ 10.00 each. The dividend, if
declared at the AGM, will be paid, subject o deduction of tax at source ('TDS"), on or after
June 30, 2023. The Register of Members and the Share Transfer Books of the Company will
be closed from Tuesday, June 20, 2023 to Sunday, June 25, 2023 (both days inclusive) for the
purpose of Dividend and AGM.

For Automobile Corporation of Goa Limited
sd/-

Sanjay Chourey

Compliance Officer

Date :June 7, 2023
Place : Honda, Goa
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